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•m. SHRI SATYA OOPAL MISRA: 
ill the Mio.I ter of RAILWAYS bo 

pica. d lO II lO : 

(a) h t are the d tail• a( the plan and 
llll t programme for 1he opening of the 
Metro Railw y in Cal utta : 

(b) hen the construction work or 
II the cctions of the Calculta lctro 

Railway wlll be comp.lctcd ; and 

2 

(c) lbc reasons for delay ? 

THE MlNISTBR OF RAfLWAYS 
(SHRI A.B.A. GHANl KHAN CHAU-
DHURI) : (a) to (c) A Statement is laid 
on the Table of the Sabha. 

SI tc eat 

(a) P r1S or the Metro Railway 
Project viz. from Tollygunj lo EspWiade 
aod Oum Oum to Belgacbia arc targettcd 
10 be comissioned by March, 1985. 

(b) The work of Metro Railway in 
Calcutt is likely to be completed by end 
of 19 7 subject to availability of adequate 
funds yeu by year. 

(c) The followin uuons have delay. 
cd the completion of lh.e Project : 

(i) Problems coooccted with land 
acquisition like delays due to court 
injunctions etc. 

(ii) Law and order problems around 
the work sites. 

(iii) Rc-locatio.o of unchartered utili-
ties detcotcd during execution. 

(iv) Traffic diversion problems, espe-
cially at Chittara.njan Avenue, the 
busiest artedaJ route in North 
Calcutta. 

(v) Freq11ent laad abcdding in Cal-
cuita. 

(vi) F ilures of contractors. 

(vii) Paucity of funds during the 
Fou.rlh a.nd fifth Plan, the total 
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allotment upto March 1980 bein.s 
only Rs. 68 crorcs. 

SHRJ SATYA GOP L MlSRA: 
Everybody is aware of'the traffic conges-
tion in Calcuua C'ity and everybody is 
very much anxious about the enrly 
functioning of the Metro railway. 

Jn this statement the hon . Min is1er h s 
stated o many rea ons for the delay ln 
the completion or the project. I think 
these causes or reasons are min<>r reason 
because in every construction worlc, thrrc 
are some .land acqui ition problems or 
c ; urt cases.. These are minor problems. I 
think the major problem is the paucity or 
funds. That is the major problem. 

Ir we see, the initial expenditure 
amounted to Rs. 140 crores. 

In reply to a question in the R ajya 
Sabha, that is, on 16.-11-83, the hon. 
Minister stated thAt •now the estimated 
cost is Rs. 1200 to 1300 crores.' In hi 
statement also the Minister bu tated 
that •upto March 1980, the fund alloca-
tion wu only Rs. 68 crores.' Aller chat, 
upto 1983-84, the amount allocated is 
Rs. 165.26 crores. Sir, if we go into 
details, we will sec that the fund is the 
major problem. 

In the Fiflyfif1h Report of the P.A.C., 
Page No. 25 of 1981-82, ii bas been stat-
ed that the completion or work up10 
March 1981 was 27.5Y. in nine years, 
that is, at the rate of 3Y. a year. From 
1980-81 upto 1983-84 the fund allocatod 
is Rs. 165.26 aores and till date i 
43.20%. That is, in 2/1-2 years, the pro. 
gress of work i 16.15% ; it Is almost 
seven per cent per year. The co11 traint is 
the fund ; this is the major problem. 
Uptill now, Government bas allocated 
Rs. 233.26 crores upto 1983-84. If the 
total cost is Rs. 1:.00 crorc:s and if 
Government allocates at an yearly ave-
rage of Rs. SO crOI'C$ , it will Lake a fur-
ther twenty years for the completion of 
Ibis project-ii will take a long time of 
twenty yean. fn thi context, l want to 
know from the hon. Minister, through 
you, that !'tether he can give a guarao-

tee th t sufficient fund would be lloca-
ted and the project will be completed 
wi1hin the year 19 S. Sir. l w nt ufl!-
cient fund and c rly completion of the 
project. 

MR. PEAKER : You will d mnod 
something muc h more th n thi . 

SHRl ATYA GOPAL MISRA : He 
ha taied th t certain acqui ician pro-
blem are m ·or problems. Thi not 
a fnct . 

MR . SPEAKER : You must realise 
th t you must traightway a k your 
question. Tll i i not the ay to 
upplementorics. 

SHRI A.B.A . GHA I KHAN CffAU-
DHURJ : Mr. Speaker, Sir, the Prime 
Mini!ter has laid 1he foundation tone in 
December, 1972. At that tlme, the 
hon . Member bas very correctly id, the 
cosl was R . 140 aores. lo 1974 it ro 
to R~. ·so crore . At the present mo-
ment, in 1982-83, t be cost will be from 
Rs. 700 to 800 <:rares. Before 198.0. a 
the hon . Member has correctly said, a lot 
of fund not available for Calcutta 
underground projeci. For JI these years, 
1ba1 is, 1972-1973, 1974 aod o on and 
so forth, the amoun1 1hat given 
Rs. 68 aores. From 1980 we increased 
the fWld. At the prccsenl moment, !here 
i no dearth of fund . Whatever funds 
the Calculi.a underground people re 
asking for we arc providing them with the 
funds. So, the paucity of funds i . n t 
the problem. The problem i the comp-
licated type or work !bat we hAvc been 
doing. 

SHRI S.ATYAOOPAL MISRA : Sir, 
my question has not ·been replied . My 
ICCOnd supplemeolary is that the h n. 
Minister bu said al different times that 
some portion of the Metro railway can 
be opened in March, 1984, that is, Park 
Street to Rabindra adan, because this 
llllle stretch will serve no purpose. I 
want 10 know what i the actual fact. 
Secondly, f want to Im~ whether it i 
po slble to open the H ua road to 
Esplanade portion of the Metro raiJw ys 
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by March 1984. The project i almost 
re dy. If the hon . Mini tcr take kceo 
inter I, J thinlc, th i portion Of the 
Metro railway can al o be commis ioned 
by M rcb, .19 4. 

HRI A.B.A. GHANl KHAN CHAU· 
OHURl : Mr. Speaker, Sir, what I 
ha said i thi 1hat the section between 
Parle trcct and RAbindra adan and 
M id a- these three '' tioos-the di -
ta.nce or more th n 1.6 kilometers will be 
r dy by Janu ry, l . Thi is the sche-
dule time that h bc:cn given lo us and 
y; tand by 1hat hedule time. I think 
th l there will be no problem oo th.at. 
Whh rcprd to other tion they have 
aivcn a ta,..et date and if you are intere -
red in the laJllet date I can 1i"• you the 
target date. But there arc other comp-
Ii ho al . But at the present momen.t 
I want to mform the House that these 
thne stati n ill be covel'Cd and pro-
bably by the end of January 1984 or at 
the bcamoiog of February, 19 ~ there wllJ 
be re;auJar rvioc in tbc:sc three stations. 

SHRl SUNII. MAITRA : Sir, between 
Par Lrccl jun.ctioo and plan de it i 
all the way M 'dan. There i virtua 11y 
no bum n babiuuion . Thi portion you 
arc g ing to optn and, I think, it will be 
repetition of Delhi' ring railwa.y. lo 

wcr to a question of mine the hon. 
M1n1 ter h cacher tated that when 
Delhi nn railway projcc1 conceived 
the pr ojcc1ion lhar dally 2.85 lakh 
peo le will be lra elling by the rin 
rail y. The actual fa l is th t betwcon 
April-June onty 209 pc n weni 1.ravel-
lio& for which they b ve pent . 35 
cro So, I may y th l between 

rk tl'\let and pla.o de the number of 
ooromuLcrs will bo l oty, thirty or 
forty. Anyhow you are in urrin the 

· t. The Delhi tatesman wrote th t 
il may rve lhe pur~ose f Joy ride, but 
il caooot bo of any u o far as the 
Calcutta people a.re ncemed. ood-
ly, ir. 

MR. PEAKER : You please put the 
question now. 

RRI SUNlL MAlTRA : The hon. 
Minister stated that, money and fund will 

not be a problem. Now, may I draw 
your auention to the fact that in the 

month ot' August this year there was a review 
made by the Railway Board. The Metro 
Railway authorities demanded Rs. 1S 
crores for the current year wheieas you 
have saoc1ioned only JU. 62.54 crores. 
For the oeKt year the demand is for 
R . 100 crores. You have indicated that 
you cannot give more than Rs. 75 crores. 
ln view of this, will the hon. Minister 
a urc the House thac paucity of funds 
will not stand in the way ? 

MR. SPEAKER : That be bas alrea-
dy said. 

SHRl SUNIL MAITRA : I am dis-
puting hi tatement Already in tbe 
month of March a. review was made. 
They demo.oded 7S crorcs ; he sanctioned 
62 crorcs. 

MR. SPBAKBR : Paucity of funds 
will not tand in the way. To that, he 
has already commitlCd himself on the 
ftoor of the House. 

SHRJ SUNIL MAJTRA : Then I will 
y he i not telling the truth ... 

MR. SPEAKER ; That is something 
else. 

SHRl SUNIL MAITRA: If you foroe me 
then I will say, the Mini te.r is misleading 
the House. Already paucity of fund has 
tood lo the way. He is misleading the 
Hou~. 

MR. SPEAKER : We will cross tbe 
bridge when it comes. 

SHRI SUNlL MAITRA : Will you 
assW'C us that you will urmount the 
difficulty of paucity of fund ? Will you 

urc the people of Calcutta city, which 
i being choked because or exlreme la.ck 
or tran port faciliti • that no paucity or 
fund will be a.llowed to stand in the 
way? 

PROP. MAOHU DANDAVA.TB: It 
he is not telling the truth the Member 
can even brioa a Privilege motion. 
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SH~I ATAL BffiARI VAJPAYBB: 
He poinled out that although lbc Mini tcr 
says on the floor of ·1he House th t u-
city of fund will not be a probleRl' . Ycl, 
•here has actually been a problem of 
paucity of fund . 

SRRJ A.B.A. GHANI KHA CH 
DHUIU: Mr. Speaker, Sir, I repudi te 
the £barge of the hon. Member. Only 
yes.terday I spent the whole day with the 
Ococral Manager of thi Metro R ilw y. 
At no time in 1983 did they for more 
money than what we h vc given them. 
I can a urc the House that I am not 
misleading the House. Paucity of funds 
will not stand in the way. 

~~:~~ 
~~'l"n<ftme! . 

SHRI M. RAM OOPAL REDDY : 
Sir, caJcutta ciiy is an overcrowded city ; 
it is al a \-Cry congested city. I want 
to know from me hon. Minister, in pe.. 
cific terms, to what eneot. and by hicb 
time, he is going to complete it. This is 
my question. Ltt not the CPM nd the 
Opposition people tl:link that Cakuna 
belongs to them only ; it belongs to the 
entire nalion. Tiie city must be relieved 
of ita huge congestion in traffic. 

MR. SP.EAKER: That question has 
been amwered. He has already answered 
that question. 

Next question. 

Deemed Uoinnity Stal for Ofrb 
Institute of Technology, Mora. RanchJ 

•226. SHRlMA TI GBETA MU-
KHERJEE : Will the Minister of EDU-
CATION AND CULTURE be pleaxd 
to tate : 

(a) whether Biha.r Oovemmen1 have 
recommended to Union Governmenl that 
Birla lll$titule of Technolgy, Mesra, 
Ranchi, be granted deemed University 
sratus ; 

(b) whether opinion of Ranchi Uni· 
ve!'lity ,bfts been taken in the matter ; 

(c) whether in iol tion of the re· 
commend tion of Education Comml ion 
<'f lndia (1964), the 11u1onomy of B.l.T .. 
M ra.. conferred in 1972 has never been 
re.viewed altho h R nchi University 
Senate unanimously re.solved in 1979 to 
review ii aut oomy ; 

(d) whether Government ad the 
U.\r .C. received numerous compl jots 
from vnriou organi ti n of teachers, 
tudenls etc, n:v.:irding gross b1tse f 
utonomy b thi tn tilute ; 

,c) if action t en by 0 vcro· 
rne.nt thereon ; and 

(f) whether Ooveroment prop~ 10 
gel the aurooomy of this Inst itute, n:v iew-
ed before considering 10 enh nee 1he 
statu! 1tiercor ? 

THE MTNISTBR OF STATS OP 
THE MfNISTRlES OF EDUC TIO • 
CULTURE AND OCI L WBLFAR 
(SHRIMATI SW!.ILA K. UL) : (a) Yes, 
Sir. 

(b) C'.entral Oovcmmeol has no in· 
formation. 

(c.) On the ~mmdation of the 
Education Comm' loo, the University 
Grants Comm ion, h formut ted a 

heme for graotinl utonomy to lcct d 
colic es. Tbe scheme visul.lhc: a perio-
dic review and nt by the n-
cerned Uoivenity of the puformance f 
audi C()tl Accordingly, tm: review 
of the performance of the B IT . ba 10 
be made in accordance wilh the pr vi-
Ion of the TCl\!VUt rules under iVfa ich 

the institu1c was sranted au1onomou 
tat by the Ranchi UnivcrsitylOo 1. of 

Bibar. The Central Govemmenl ha•c 
no information o fill about any su.:h 
review b ving been m de. 

(d) aod (c) Yes, Sir, These repre-
sentations have bi:en brouahc 10 the 




